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(b) There was* no loss on this
account as it was more than offset by
increased passenger earnings during
the period.

(c) The monthly lumpsum payment
to the Cooperative Society is made
at the agreed rate of Rs. 32,077.50P.
during the period of contract, irres-
pective of the quantum of trafic han-
dled ]Jn a particular month

{d) Does pot arise in view of ans-
wer to part (c).

Car Parking Contract at Kanpur

8124, SHRI R.L.P. VERMA: Will the
Minister of RAILWAYS be pleaced to
refer to the reply given to Unstarred
Question No. 716 on 26 November,
1881 regarding Car parking Contract
at Kanpur and state:

{(a) whether Tenders received aon 1
October, 1981 have since been finalis-
ed; and

(b) if so, the name of the pariy who
has been awarded the contract to-
gether with the date from which he
has commenced working?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLILA-
MENTARY AFFAIRS (SHRI MALILIK-
ARJUN): (a) No. Fresh tenders irere
invited on 12-4-1982 which are still to
be finalised.

(b) Does not arise.

Leave reserve in Signal and tele-
communication Department

9125. SHRI RAMAVATAR SHASTR!:
Will the Minister of RAILWAYS be
pleased to state:

(a) what is the prescribed percent-
age of leave reserve and trainee re-

(i) Rural Family Welfare Centres at Primary Health Centres

(ii) Rural sub-centres (Provisional figures) .
(lii) Urban Family Welfare Cenlres:
(a) Type 1 {10,000 to 25,000 population)

(b) Type II (25,000 to 50,000 Population)

(¢) Type ILI (50,000 and above)

(d) Urbag Family Welfare Centres in Central Goverument Institutions . .
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serve staff, grade-wise, in Signal and
Telecommunication Department:

(b) the total number of leave re-
serve and trainee reserve staf! work-
ing in each grade and the require-
mentg as per prescribed perceantage in
Northern, N.E., Western, N.F. aad
Eastern Railways; and

(¢) i there is a shortfall, when it
is to be met with?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLIK-
ARJUN): (a) ta (c), The information
is being codected and will be lud on
the Table of the Sabha,

Family Planning Clinics

9126. SHRI ANANTHARAMULU
MALLII Will the Minister of JHEALTH
AND FAMILY WELFARE be pleased
to state:

{a) the details regarding the num-
ber of family planning clinics in the
country as on !st January, 1982, and

{b) the number of such clinkcs; es-
tablished during last three years in
the State of Andhra Pradesh as well
ag the numbei of such clinjeg that are
to be estabiishedd during the Sixth Five
Year Plan?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (KUMARI KUMUD-
BEN M. JOSHI): (a) 66635 Cenires
providing, inter-alia, Family Planning
advice and services, as detailed below
were functioning in the country on
14-1982.
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